IR 3Tl 37TARIoT
IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH “SMC”, MUMBAI
A eprd Haed, RS TEET & qHET
BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
3MT31H. 5436/#/2019 (F.92014-15)

ITA NO.5436/MUM/2019 (A.Y.2014-15)

Mrs. Rita Pares Patra

Unit No. 226, Onkar Industrial Estate

Opp. L.B.S. Marg, Kanjurmarg (West)

Mumbai-400078.

PAN: APUPP9115Q ... ATt /Appellant

JATH Vs.

ITO 29(3)(5)
Kautilya Bhawan, G. Block,
Bandra Kurla Complex,

Bandra (E), Mumbai-400051 ... gfdardl/Respondent

3rdrenedt gRT/ Appellant by None (Letter dated 15.03.2021)
gfdarer gR1/Respondent by Sh. Sanjay J. Sethi

gears $r fAfd/ Date of hearing : 02/06/2021
giyor dr A2/ Date of pronouncement 02/06/2021

311eR1/ ORDER

PER VIKAS AWASTHY, J.M:

This appeal by the assessee is directed against the order of
Commissioner of Income Tax (Appeals)-40, Mumbai [hereinafter referred to as

‘the CIT(A)’] dated 23/05/2019 for the assessment year 2014-15.

2. A letter dated 15/03/2021 has been received from the assessee stating that
the assessee has opted for ‘Viwad Se Vishwas Scheme, 2020’( in short ‘VSVS’)

and hence, want to withdraw the appeal.
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3. Shri Sanjay J. Sethi representing the Department stated that the Department
has no objection if the assessee wants to withdraw appeal to avail the benefit

of ‘VSVS'.

4. A perusal of above letter shows that the assessee’s declaration under VSVS
for the impugned assessment year has been accepted and the Designated
Authority has issued Form-3. In view of above, the appeal by assessee is

dismissed as withdrawn.

Order pronounced in the open court on Wednesday, the 2™ day of June,
2021.
Sd/-

(VIKAS AWASTHY)
=Tk "I/ JUDICIAL MEMBER
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BY ORDER,

(Dy./Asstt. Registrar)
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